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GOVIREZWT OF INDIL
HINISTRY OF FINALCH
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NOTIFICATION
INCG:Z 14

No, 2047 (F.¥0,404/99/77-I1TCC): In pursuance of & b~01buue \111)

of clauge 44? of Seotion 2 of the Income-tax ety 1961 (43 of 1961),
#he Central Governmment hereby authorises Shri Suddé¢shwar Pra ﬁad Sharua
being a gazetted Off icer of +the Central Government to exercice the
powers of a Yax Recovery Cfficer under the said Lct.

24 This Notification shall cone into force with |effect from the
‘date Shri Suddeshwaer Frasad Sharma, takesover charge as Tax Hecovery
Officer, : -

sd/~
( H. 1lJenkza.’c.—.._":' man )

Dsputj Secretary to the Gpvernment of India.
The Manager,
ﬁovernmeai of India Prese,

ew Delhi.

Copy forwerded toi-
1. 41l Directors of Enspection including DI(C:HS), [ew Delhi.
2. The Director, IRS(DEL), Stoff Collese, Tagpur.
3. The Gomptroller & juditor General of adia, Lew
4, The Lccountant General, Utt-r iradezh, Lllahaba
5, Yhe Chief Secretary, G OVGrnneut of ubtqr fradesh, Iuclmow.
6. The Joint “Tecretary . Legal .{viser, iinistry of| Law, Few Delhi.
7. The Comnmigsioner of lneomewtc:, Inucnow.
8. Bulletm Section (2 coviess,
Qe Guard file.

Welai

adb
Deputy Secretary to the Government of
- India.
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